THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,1st February 2023]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM ]
BEFORE:
JOINT REGISTRAR (JUDL.)- MR. ARUP JYOTI BAISHYA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/337/2015 AJIT KUMAR PAUL MR. D NANDI MR.A N CHOWDHURY(R-3)
Versus MS P SARMAH C.G.C.
THE UNION OF INDIA and 8 ORS MR.M PANDIT MR.P K TALUKDAR(R-3)
MR.R D LAL MR.H GUPTA(R-1)
MS. R M SARMAH( R
ASSTT.S.G.I.
2 WP(C)/107/2016 MRS. GULBAN BEGUM MR.S NATH GA, ASSAM
Versus MR R ISLAM
THE STATE OF ASSAM AND 7 ORS MR ROFIQUL ISLAM(LEGAL
AID COUNSEL)
MR.S N DEV NATH
3 WP(C)/6546/2016 SMTI SATHI KARMAKAR MR. D MAZUMDAR GA, ASSAM
Versus MR.P BORAH
THE STATE OF ASSAM AND 3 ORS MS.] KAKOTI

LEAVE NOTE OF ADVOCATES FOR 01/02/2023

1) MR. P KHATANIAR 13-12-2022 To  08-02-2023
2) MR. N ISLAM 23-01-2023 To  03-02-2023
3) MR. P. CHOUDHURY 24-01-2023 To 08-02-2023
4) MS. B CHOUDHURY 24-01-2023 To  08-02-2023
5) MR D C K HAZARIKA 30-01-2023 To  02-02-2023
6) MR. R SARMAH 27-01-2023 To  05-02-2023
7) MD. A ATIA 30-01-2023 To 06-02-2023
8) MR. A M BORA 30-01-2023 To  01-02-2023
9) MR. R A CHOUDHURY 03-02-2023 To  03-03-2023
10) MR. M R SODIAL 31-01-2023 To 10-02-2023
11) MR. | ALAM 01-02-2023 To 08-02-2023
12) MR. S BANIK 01-02-2023 To  01-02-2023
13) MR. M A SHEIKH 02-02-2023 To  03-02-2023

1/1



THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,1st February 2023]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM ]
BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI

COURT NO: 115

Sr.No. Case Number

Main Parties

Petitioner Advocate

Respondent Advocate

1 WP(C)/6595/2016

2 WP(C)/1573/2018

3 Review.Pet./38/2019

4  WP(C)/4440/2019

5 WP(C)/4874/2019

ORDERS

HAFIZUN NESSA
Versus
THE STATE OF ASSAM and 15 ORS.

AKHIL BHARATIYA CHA MAZDOOR
SANGHA (ASSAM)(C.I.T.U)

Versus
THE STATE OF ASSAM AND 10 ORS.

THE STATE OF ASSAM AND ANR
Versus
SRI PRAFULLA KR. NATH

SUBAL DAS

Versus
THE ASSAM FISHERIES DEVELOPMENT
CO. LTD. AND 3 ORS.

OM PRAKASH MISRA

Versus
REGISTRAR, ASSAM UNIVERSITY,
SILCHAR

MD.S ISLAM

MR.A CHOUDHURY
MR.N | KHAN

MS.M KONCH

MR. S R BHATTACHARJEE
MR. S BHATTACHARJEE
MR. H A SARKAR

MR. D SAIKIA
MR. N SARMA
MR. A DEKA

MR. M BHAGABATI
MS G BORA

MS. B TALUKDAR
MS. M HAZARIKA

MR. M H LASKAR
PETITIONER IN PERSON

GA, ASSAM(R3)

MRS.M BORAH

SC, Pand RDR1,2,4, 5 and
6

MS M HAZARIKA(R11)
GA, ASSAM
MS. S KHOUND(R11)

SC, AFDC

MR. S C KEYAL
SC, ASSAM UNIVERSITY

6 WP(C)/7384/2019 PANKAJ KUMAR BORAH MR. A DEKA SC, SEC. EDU.
Versus
THE STATE OF ASSAM AND 5 ORS
7  WP(C)/9035/2019 KANDARPA CHOUDHURY MR. M SAIKIA SC, SEC.EDU
Versus GA, ASSAM
THE STATE OF ASSAM AND 4 ORS.
LEAVE NOTE OF ADVOCATES FOR 01/02/2023
1) MR. P KHATANIAR 13-12-2022 To  08-02-2023
2) MR. N ISLAM 23-01-2023 To  03-02-2023
3) MR. P. CHOUDHURY 24-01-2023 To  08-02-2023
4) MS. B CHOUDHURY 24-01-2023 To  08-02-2023
5) MR D C K HAZARIKA 30-01-2023 To  02-02-2023
6) MR. R SARMAH 27-01-2023 To  05-02-2023
7) MD. A ] ATIA 30-01-2023 To 06-02-2023
8) MR. A M BORA 30-01-2023 To 01-02-2023
9) MR. R A CHOUDHURY 03-02-2023 To 03-03-2023
10) MR. M R SODIAL 31-01-2023 To  10-02-2023
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11) MR. | ALAM 01-02-2023 To  08-02-2023
12) MR. S BANIK 01-02-2023 To  01-02-2023
13) MR. M A SHEIKH 02-02-2023 To 03-02-2023
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